
lOFFICE OF THE PRINCIPAL DISTRICT & SFSSIONS IUD("F
l’AT1AI.A HOUSE COURT : NEW DELHI l)IS'l'I€IC'I' : NEW DEIZIII

O R D Il R4

ln partial modification of this office earlier order bearing No. ll89-1263/Bail & Filing/Judl./Prin.
D&SJfNDD/2024 dated 3| Ol 2024 and in exercise of w d. . ’ po ers vcste to the undersigned inter alia under Section l0(3) of
the Criminal Procedure Code, I973 as in force in Delhi, l hereby authorize the Following Additional District & Sessions
Judges of New Delhi District to hear and dispose of fi'csh bail/ut cnt ' ' al‘g crtmin applications and pending bail applicationspertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.f. 16.02.2024 to 29.02.2024 in
accordance with law.

Name of the Judicial Officer Police Stations & investigating Agencies (.\'ew Delhi l" Link Judge
2"" Link JudgeDistrict)

(1)

(2) (3) (4)

1

Sh. Ch d J't S' h. Ll§2S'l.'hl£-1) _~ _
Tgffog mg CBI. Central lixcisc. Chanakya Puri. Custom. l)elhi Sh' Dcjvendelr Kumar MS- APHFH3 Swami,
‘ Ciillll. otu. ost. tot Airport. tot Metro, R.t<. Purztm. anga a~ A31-07

' Vasant Kunj (South) and Vasant Vihar. AS-1'05

tttt)s'rt~;R-gtSh. $udhir Kumar Sirohi. CAW Cell. Crime Branch, i-Low. Narairta. Sagatpur. Sh. Pawan Kumar.
Sp]_ Judge NDPS Sarojini Nagar. South Campus. Vasant Kunj (North)

and Kartavya Path.
R

Dr. Hardeep Kaur,
ASJ (Sl"l'C) AS]-O2

(R0§_'IjER-3) M
_ Barakhamba Road, Connaught Place. Cyber PoliceSh. Sudhanshu KB!-1Shlk. Sttition. l~Inf‘orecnt_cnt Directorate. l-‘l-IRA. lnderpuri. Ms_ Apama Swami, Ms Kirancupm,

AS]-06 Kishangarh. Mandtr Marg. North Avenue. Parliament AS‘! O7 Ag] 04
Street. Pl"/\. PMI./\, Pragati Maidan Metro. Rajcev ‘ ' ‘ '

Chowk Metro, South /\\'enue. Tilak Marg and Tughlak
Road./8.02.24 at 25.02.24 -holiday ls) P

I
The bail/urgent applications pertaining to Special Acts viz. NDPS ActfNCB, POCSO, NIA, MCOCA, TADA,

Special Cell cases, SC/ST Act UAP Act Drugs & Cosmetics Act d f, , , an O ficial Secrets Act shall be dealt with by the
conccmed designated Courts, New Delhi District.

Note:- In ease, if any Judicial Officcrs mentioned at column no. 01 and their respective links mentioned at
column no. 03 & 04 happens to be on leave or not available due t ny reason, the senior most
Additional Session Judge, New Delhi District available on that day s a hear and dispose of fresh
bail/urgent criminal applications and pending hail applications in aecordan e with aw.

. \.;\’*’\v“i

(Sanjay Garg-I)
Principal District & Sessions Judge\'}¢( (,~]‘8’7'O New Delhi District, PIIC, New Delhi.

No. _____w_ /Bail & l-‘iiing/Judl./l’rin.D&S.l/NDD/2024 Dated : ____
Cour [erwitrsisd for iiitontt-ttion.to;
l. llte Registrar General, llou’hlc High Court ol"Dellii New Delhi. ’ F}
2 All the Principal District & Sessions Jitdges. Delhi/New Delhi.
3. The Pritteipal Judge. Ftunily Court. Dtvarkzi (l lQs), New Delhi.
4 The Principal Judge, Family Court, New Delhi District, PHC, Nl)
5 'l'|_ie Jutige lu-clinrgc. Medtnlton Centre, New Delhi District, Pl lL‘, Ni)
6. 'lltc Member Secretary, DSLS/\, New Delhi District, PHC, ND
7. All the Judicial Officers, New Delhi District, Pl IC, ND.
ll. The Oflieer-In-clinrge. Bail & Filing Section & Adtnitiistratioti Branch, Nl)D_ ND.

\.z’)’l'hF\Vehsitc Cottttnitlee (Hindi & linglisli). Tis llazart Courts. Delhi.
I0. 'l'he ClticfProseuutor_ New Delhi District. l'll(.‘. ND.
I I All the llouorrtry Secretaries. linr /\S$0C|flll0ll$, Delhi/New Delhi.
|2.'llie ht-clitirgc, l.uck-up, New Delhi District Pl lC ND
I3 ‘lite Bmnelt In-Charge, Computer Drrtnch. New Delhi District. PHC, Ni). i i '
l4.Reader/PS to the undersigned.
I5 The PRO/APRO. New Delhi District. PHC. ND.

Principal District & Sessions Judge
New Delhi District, PHC, New Delhi
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